Declaration of Assets and Liabilities
Year u)l‘ e J‘“ :

| é QM““‘} “\L‘MY é;‘;:l\at;:hta'/mfe of . {‘Q'{L EBM;MTJ%"\ po}éi‘"; |
@ aged.... 5 1 wee ye2rS,  belonging to ‘b‘l‘L’Q" Vm\\b{\b{r{'

service and presently working as . & el

myself, my spouse and dependants*:

Y
\\o"’\q;b A. Details of movable assets

(Assets in joint name indicating the extent of Joint ownership will also have to be

given)
S —_— .
Sr. Description Self Spouse Dependant-1 Dependant-3
No. A Name(S) Name

(i) | Cash ‘Drﬂb/ o

(ii) | Deposits in 7 i

Banks, Financial »
r ) 7 i

non-sanng | S WILL WU i | N7 |

Financial

Companies

(iii) | Bonds, ) e o &
s 0 | NS [ NG| AL | NI [ WAL
companies .
() 7’“’:?;’?"7@'—1375__"—“_ .
ins ions, = x = ¥
e o it /AN BT B NIl
Savings, LIC ,8[{;}5}_ .

Policies, etc ‘

| (v) | Motor Vehicies B ; TR s

(details of WL 4,\1 ﬂ, 1 J ? L ]\J ,T L /'J:'? L

make, etc.) 4

WWINILL W)L | WL | s

(vi) | Jewellery (give
details of v\&

weight and i

value)

(vii) Otherassets L e il "
e OB EN] . /JfL NIL
interests S _MJ

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee, S‘}t y{/ﬂnm &|7‘/)'A




B. D il [s] I se

[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]

Sr. Description
No.

(i) Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
~Current market value
Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value
Buildings (Commercial
and residential)
Location(s)

(i)

(i)

number(s)

- Extent (Total

measurement)

- Current market
value

(iv} | Houses / Apartments,

etc.

- Location(s)

number(s)

- Extent (Total
measurement)

- Current market
value

—

| (v} | Others (such as
B Meestioprogerty) | |

Spouse Dependant-

- Survey /door [\”L !J)ﬂ_,, I\' IL

- Survey /door ]\]]L }\Jﬂ_‘ )\J[L

2
Name

Dependant-3
Etc. Name

s

ML

.._.——__.—___._._____ p——

3 deehes

(2) I give herein below the details of my liabilities / overdues to public financial

institutions and government dues:-

[Note : Please give separate details for each item)

’ Sr. | Description
No.

_—‘(a )___(_ji Loans?oﬁaﬂTs_?

(ii) Loans from financial
institutions it

(i) Government Dues:

(a) dues to departments

dealing with government

dccommodation =l

(b) dues to departments

dealing with supply of

water

(c) dues to-dﬁéaz;;'i:‘r’r‘;_c:_;tﬂs
dealing with supply of
electricity

L

Name & address of Bank / Amoun —(

Financial Institutions(s) /

DePfrtment (s)




(d) dues to departments ; \‘ '

dealing with telchones“_h I L' fins 0 / / L"
(e) dues to departments

dealing with government /\j rL
transport (including 5/

aircraft and helicopters
e
() Income Tax including \
surcharge [Also indicate
the assessment year upto
which Income Tax Returp
filed. Give also Permanent
Account Number (PAN
(ii) Wealth Tax [Also

indicate the assessment
Year upto which Wealth

(b)

Tax return filed,

iness

C.- Eergongl Detail

GPF/CPF/PRAN No. :-

Gender -

Date of Birth =

Cl_ass/Group T

Cadre -

Home District =~

I hereby declare that the above details are true to the best of my

knowledge angd belief.

!
Place:. p{)\ -r\"( 2

Date:.}).>. —. e Zeag J. Department: Q)CSLL‘QPB W\q ;

(iii) Sales Tax [Only in
case of Proprietary
busi ;

———

I

“Ell‘ﬁlﬁl (OOMMYYYY)

L ]

(Full Name €.9. B.A.S.-Bihar Administrative Service,

B.S.S.- Bihar Secretariat Service etc.)

Name of Employee: é@i"ﬂaa\‘{\’ﬂ\lm\( : éri'\;\H .
Designation: . &\?‘{} '{LL. &‘f}t""@kh 'VA\




